3077 Written Answers

CONTRACTS GIVEN TO NATIONAL BUILD-
INGS CONSTRUCTION CORPORATION

*608. SHrt R. N. KAKATI: Will
the Minister of WorkS, HOUSING AND
SurPLY be pleased to state:

(a) whether instructions have been
issued to the C.P.W.D. authorities that
encouragement should be given to the
National Buildings Construction Cor-
poration by awarding construction
works; and

(b) if so, the number of contracts
awarded by the CP.W.D. to the
National Buildings Construction Cor-
poration during the years 1960-61 and
1961-62?

Tae MINISTER or WORKS, HOUS-
ING anp SUPPLY (SuRr MEHR CHAND
Kuanna): (a) No. But the National
Buildings Construction Corporation
are being awarded works on a com-
petitive basis and consistent with
their capacity.

(b) The information is being col-
lected and will be laid on the Table
of the Sabha. It may, however, be
stated that contracts of the approxi-
mate value of about Rs, 3 crores have
been given by the CP.W.D. to the
National Buildings Construction Cor
poration up till now.

HORTICULTURAL OPERATION IN CENTRAL
Vista

*609. Sart R. N. KAKATI: Will the
Minister of Works, HOUSING AND
SuprLy be pleased to state:

(a) whether any horticulture work
iz in operation in the Central Vista,
New Delhi; and

(b) if so, what are the details there-
of? .

Tae MINISTER or WORKS, HOUS-
ING anp SUPPLY (SHrRr MEER CHAND
Kuanna): (a) and (b) In implemen-
tation of one of the recommendations
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to Questions 3078

of the Ad hoc Committee on Sub-soil
Water Table Conditions in New Delhi,
the Central Vista lawns measuring
about 100 acres are being regraded at
an estimated cost of Rs. 6:44 lakhs.
The work of regrading the lawns has
been taken up to ensure guick draine
age of rain water and to arrest the
rise of sub-soil water table in the area.
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+[RESETTLEMENT IN DANDAKARANYA

660. SHrt V. M. CHORDIA: Will
the Minister of Worgs, HOUSING AND
SurpLY be pleased to state:

(a) how many persons came every
year to settle under the Dandakaranya
Scheme;

(b) how many of the persons refer-
red to in part (a) above went back;

(¢) how many of the persons refer-
red to in part (b) above (i) return-
ed and (ii) did not return; and

(d) what was rthe amount spent on
the persons referred to in pant (c)
ai)]?

+[ ] English translation,




